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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL @ HYDERABAD BENCH

AT HYDERAB A

D.A, 518/94. Dt. of Decisicn : 24-B-94,

G. Sai Prasad ' . .. Applicant,
Vs

The General Manager,

Ordinance Factory Project,

Ministry of Defencs,

Covernment of India,

Eddumailaram, -

Medak District. .+ Respondents.

Counsel for the Applicant : Mr. Mshgrchand Nori

Counsel for the Respondents: Mr. N.R.Devaraj,Sr.CGSC.

CORAM:

THE HON'BLE SHRI JUSTICE V.NEELADRIRAD : VICE CHAI mMAN

THE HON'SBLE SHRI R, RANGARAJAN : MEMBER (ADMN.)
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(QA.N0.518/94, : o . Date: Q_,.lP‘Q"r%}L

I as per Hon'ble Sri R.Rangarajan, Member(aAdministrative) Y

Heard Sri Meherchand Nori, learned counsel for the
applicant and Sri N.R.Devaraj, lecarned Standing Counsel for

respondent.

2. The. applicant's name had been included in the panel

- - - - P -

His grievance is, that thelréspondeﬁt, inspite of thérpanel
having been drawn Qp; are not operating the same, with the
result, tﬁe épplicant is not appointed. His further grievance
is that in view of the inclusion of his name in the above
5aid panel, the Dist. Employment Officer, Sangareddy, Medak
Dist. A.P. is not considering him for spdnsofing his hame for

any other employment. It is under these circumstances, the

applicant has filed this OA for a direction to the respondent

to appoint the applicant as Welder.

3. sri Nﬁﬁiﬁ%ﬁéﬁéijglearned Standing Counsel stated.
gﬁﬁéﬁj:gthe applicant's name is at S1,N0.27 of the selection
‘list out of 33 kept in the list. The candidates at S1.No.

1 to 16 (general candidateé) and at S1,No.31, 32 and 33(S.C.)'
were already appointed as Welders, Howéver, for want of
future reguirement, the candidates atxsl.Nin%»to 30

were selected and kept in the waiting list for éppointing them

against the future vacancies that may arise. Tt is further

s

submitted that the applicant's name is still:ﬁéﬁ%riaf'ﬁ;,ﬁ
list

the selection/and dues to non availability of vacancies in

the fore-cseeable future, theres may not be prospects of his

immediate absorption. However, at the time of hearing, it is
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view that the 0A can be disposed of with the following -.
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stated that the panel will be kent alive till those who

are included in the panel afe‘appointed. It is su?mitted
for the respondent facfo;y that a letter was addressed to

. the District Empléyment Officer, Sangareddy, Medak Dist.
A.P. requesting him to restore the seniority of the persons
who were included in- the panel and are not appointed, in the
‘employménﬁ exchange, It is also gfaciously submitﬁed by the
lzarned Standing Counsel that respondent is prepared to

keep the panel alive till those who were included in the

panel ares appointed,

- T fhe Y Eee AF the abhnve anbmissions, we are of the

directions:

Respondent is directed to keep the panel prepared
pursuant to the proceedings dt, 30.7.1991 for which the
applicant herein was interviewsd on 22,8.1991 for appoint-
ment to the post of Welder alive untill allkthose who are
included in the panél are appéinted and to appoint the
applicant in his turh, No fresh recruitment should be
initiated for appointment to the post of Welder until the
pane} is exhausted, i@§§§§:§§§iéyment Officer, Sangareddy,
Medak Dist. A.P, should take necessary action for restoring
the seniority of the= applicant in the employmeﬁt exchange-for
Sponéorship as adeised by'the respondent in Eis proceedings

No.09005/Admin/OFPM/33dt. 16,.2.1993,

4. The OA is ordered accordingly. No costs)\
0\,\_19__——————“fo ' ' % ¢
T
(R.Rangarajan) : (V.N=eladri Rao)
Member(a) ' Vice Chairman
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TYPED BY . CLECKED BY

COMyr ARLED 3Y A-PROVED BY

IN THE CL TTRAL ALI‘Ti1IS TRATIVE TRIBUNAL
HYDERZ.BAL BE:CH AT HYLERAB D

I

THE TON'BLL MK.JUSTICE V -MEELZDRI RAO
VICE-CHAIRMAN

AND

THE HOW'SBLE UKk.R.RANGARAJZLN 3 M{ZD.1)

DATEL: Pl § o sgen

ORDER/JUDGMENT

M.A.NO./R.A/C.A.No .

o.a.N0. 518 \C\L»\

(T.A.No. (W.P;NO o)

Admitied and Interim directions
Issued.

‘Aliow d.

Disposed. of with directions.

>

Dismigsed
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